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1L
< faeett, 10 SaTE, 2026

FT.3T. 3787 (3N).—FralT ALHIT 7, TS TATHAT A=A, 1956 (1956 FT 48) (SH =aH Td%
TET I ATATATT FT 7 ) A T 3F AT START (1) F qefi AT f T aNT qaEFE F a2h
TRag T TSN WAt A ATeEET ST Fwrar. 930(E) ari 19/02/2026, ST AT F TSI,
FETLTI, AW ||, Tve 3, IUE (i) § THTIOra FiT T ofF, g7 e <o 1T F a9rg o § NH-34 %
. #T. 164+850 & f.#1.176+500 TF & @IS IT [ TATSIT & (HHIW, ALEAW, TAEH T TATAT 6
oI 39 ATER=T & SUTag gt § [AAT<Y i FT TS F o TIT 90T T =ToorT v o ;

ST ITh ATEEAAT T FIE Ih ATSHAAT il T 3F %l ITLTT (3) F e ariia "02/03/2026 Fr
“fRaars T, 02/03/2026 FT “OW fadshe AT " § SaRTiora foha o ;

ST HEAH TITAFRET T €77 3T & dgd A% AT T g5 8, e 9% fF=e & @ g 6w

39T 3T =9 9 fAver= B T

ST HEAH AT 7 3h STTSHIH il 72T 39 il STLTT (1) F FATAL H, Fwa T TR I SqAT
fe T de;

5252 GI1/2026 (1)
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qq: T, Feal T LRI, AT TR 67 Ih TS ITH g7 1 9T (T I ATA =TT AT 91T 39
FT ITETRT (1) BT T& ARAT FT TART FId g0, T HHT Fdl & 6 I aqg=1 § AfAfEe gfa #1
A Th ST o o0 7S T ST =R ;

ST T, Feald TLHIY, ITH ATAAIH 0l 1T 3 AT ITLTIT (2) F AL | T =TT FT g o6
TH ATEAAT o TSI § THRH I, I AT § [AAeg GH T Beea t § I g arcdfds &9
o Fear e | [Afga g1 sttt

ATEA
HET T TS & <H1g ol § NH-34 F .71, 164+850 & foh.71.176+500 F T o1 it 1 ATAt
AT AiRd sroraT §a=mT AR e

TS HT AT HET TaLT St =1 919 7=

|| TALT HEAT S T T I i afa I &7 gaee || et/ Raas

e (BT H) || =afral FT W

1 2 3 4 5 6

JTH T ATH: THIG

T T A TGS

1 80 GEECALLF GEED 0.4701|[wearsraer ammae

2 82/1 GECARA} FTATS 0.1137|[wearsraer amae

3 ||82:3 EEil For 0.02||7F faaT =
82/3

4 |[82/4 EEil Fo 0.0285|[q@w= faar
AR =g T
TR T
IECIRINIES)
82/4

5 |84 TR GEED 1.8509||Fear=er AT

6 |85 EEil Fo 0.03||gsrerTer foaT 57

7 |86 GEECARLF FLATS 0.0047|[Feas=er 9ma=

8 |94 TCHRTLN Bk 0.0135|[Teasraer gamae

9 |95 IGEL FiO 0.03|[gsaTe foar =1s

e T AT AT

10 |[141 IREL T 0.01|[3#T aTE a4aT
TIA9THT FATT
foraT ATerersT
ATy T
TTAITHT HATLT
foraT TrererdT,
141/1




[T &% 3(ii)]

HILT T TSIA . AHTYTL

11 |[141

0.0034

3T ATS o4
STIATAT AT
foaT Arererat
CCIERERI
TIATHT AT
foaT sTrererT,
141/2/1

12 |157/1/11

E/

0.0025

13 ||157/1/1/2

E

0.002

14 ||157/1/1/3

0.002

15 [|[157/2

E

0.025

16 ||[157/3

E

0.005

17 ||[157/4

E

0.005

18 [|[175/1

0.0242

19 ||175/3

0.0071

LT FHTL Toar
ETHA ATAATAT

20 ||181

0.0027

HEATIT STTET

21 ||182

ETET T

0.01

UIEICIER-CICIES
T srezfee
ESSIRCAREL
ERICIEERECILH
IEELESRIEI
 RERIEEREEI
BRICIEES

ST teg g
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IEELESRIEIE
waratag foar
BRICIEES

2.3349

HETTIT 9TTET

1
.

0.03

TIOW gt TTSTer

EEil Fi/ATIET IS

0.0054

FeAtag foar
UEEIEES

101/2/2

25

102/3

0.06

faremrer foar
TTHAT

26

266

0.0084

TEATS9T AT

27

267

0.02

HTHT T J2T

28

268

|
EEIEIE

0.013

AT foar
TTHH

268/1

|
341

2.534

HETTIT STTET

1
E

0.005

CRIESE R
UIEAFIETS
109/1/1

31

112

IGEL IR/ IECITED

0.005

FETLHTE T
TALATH T
grers
AT , g T
T ST qeeT
T TAT
TAYATH Tt
112/2

32

113

IGEL FU/TEATaS

0.061

FETHHTT T
TALATH T
grerds
AT , g T
T ST Tt
STTRETIAT T
TAYATH Tt
113/2

33

114

0.0025

St foar
AT
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34

136

IR NEEITAIEEIR

0.005

Tl Jead fudr
TATTH
136/1/2

35

139

0.045

EEIESEREGI
SATATIETE
139/1

36

139

0.015

EECICE RG]
ERSERSICED
giE foar mfEe
e g foar
g aes
139/2

37

140

0.005

KEIRGREGH
TLHATA
140/1/1

38

190

1.5177

HETTIT STTET

39

191

0.0006

HEATS9T AT

40

192

EIEIE:

0.0023

TETTI9T 9T,
e er farerr
ELIE

192/1

41

193

0.0024

HETTIT STTET

42

194

EIE

0.0086

wfev off ==
EIGEIRCUE

HEqHHIT Tgel
ot e e

43

258

0.0016

HETTIT STTET

44

263

0.0051

TEATS9T AT

45

264

0.03

HEATIT QTTET

46

265

0.004

HETTS9T T

47

29

EIEIEELE:

0.001

GIECREKII

N EES D ET
GIEURERRCIRET]
T AT ATETH
EEREGEC)
29/2

48

71

E

0.0027

ety foar
ERIESES

49

75

El

0.0042

T AT TA T
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AT AT

50

76

0.0047

T g9 foar
RERIPGIC
76/1

51

77

3.3544

TEATST AT

52

85

ElE

0.005

foraes fig foar
ARG ST

85/3

53

85

0.015

s o
GIEEIRES

54

85

0.005

55

86

0.012

e
GIEEIRES

86/2/2

56

86

E/

0.006

BEEC-REGI
EERIE S

86/1

57

86

E

0.005

foraes g foar
.%\- i
86/2/1

58

87

0.005

rafiig
RERIEE

59

93/1

0.01

EICIEERCR
CEC K FS

60

93/2

0.01

RIEEIGEAREL
gTHTEE

61

94

AT (FRsf/ermerehr

3 B 3| D

0.008

qreate o
gTHTEE

94/4

62

94

AT (FAsf/emerehr

El

0.008

Al aHlg dl=4
TAT=LOT AT
94/5

63

94

AT (FAsf/emerehr

0.008

[EKISLEEE G E
=ITE THIE =4

CEIEEEDEIE]
94/3
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64 |94

IR NEEITAIEEIR

0.006

et ag ga=%
RIGECIEE L]
AT SRETA
94/1

0.0059

=T T T
I T
100/2

66 ||103

0.0019

SH, Frx I,

67 ||104/1

E/

0.0025

68 ||104/4

0.0008

69 ||105

0.0009

70 (|105

0.0003

71 |[106/3

0.0018

72 ||164/1

0.01

164/1/1

73 ||164/2

FO/=ATET S

0.0004

FEHeTgHe foar
R ER G

TEH=
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164/2/1

74

189

3.7898

HETTIT 9TTET

75

208

0.0049

TEATST AT

76

209

0.0231

HETTIT 9TTET

77

265

EIEIEYE

0.002

e AT e
TRTAT GIAT
265/3

78

266

1
E

0.0028

EEGEREGE

1 )
266/1

79

64

0.0026

HETTIT STTET

80

97/2

4
E1E

0.012

LEIRECIRIECIE]
I T T
97/4

81

97/3

0.01

gt foar

HIgadTd
AT foar
HIZAATA AGHT
T HrgaeTe

82

98/2

0.01

AT foar

AT % T
98/2/1

0.015

AT o
MATT 3% AT

0.002

TTHHET X
ATASIT

106

0.0043

T oA

SRE

86

107

0.0116

USIRISASEIFEY

87

108

GEL Fiu/=EETS

0.0036

EICER LIRS IS RS
T
108/1

88

108

IGEL FU/TEATaS

0.0035

REGIETRS]
RIELEREGII
AT TLETF
oTrATETT Tt
feT TEeTe

IF FACH
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GIELEEREGII
feaTT Tvers
TS ST
108/2

89 |109/1,2,3

0.005

=9 foqar feues
RIS
109/4

90 ||109/1,2,3

0.0436

TEATT T
TIHIHTE AL
T TTHTETE Aol
T THTHETE
TeaeATe T

THYHETE
ST TR T
TTHYETE GALH
AT THIETE
foraT=T ot emfee
SHTET ATHiT qar
ot faeer sraTet
109/1/1/1

91 |[115M1,2

FO/FH o smery

0.0046

Teer foaT Aeer
115/1

92 ([115/1,2

Fiu/FH o smer

0.018

TTSeg FHTT T
AT T
115/2

93 ||116/1

0.001

LT ArATET foar
T FEL AT
AT AT foar
EIECIERECINEGI
IELIEIE)
116/1/1/1

94 ||116/2

0.001

REEREIE
gfgzar faar
T AR,
TISATIHATE ATZTATT
IRELRIEEE]
EIFEC 1K

95 (|140

0.0701

HETTRT 15T
RECAERCIECE

96 ||145

ElRIEIEIGIR

0.003

fie foig foar
FaEATA R AT
145/4




10

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

97

145

IREil

O/

0.003

ERERIGREGI
e taig arefy

145/5/2

98

145

FiO/araTE T

0.004

TrH=oT fodr
AT
145/7

99

145

FiO/raTeT

0.03

TTSTEHTE AT foar
HETEavHTE AT

145/2/1/2

100

145

FiO/raTeE T

0.004

BEIGIENKEREGI
T AT Ao
NEEI R e e
145/6

101

145

EARIEIEIGIE

0.004

forafig foar
SFHTATT TTHEAET
HATSITHE ATaT(or®
IREISIERIEES
IEGIRREREIES
STETar foqr
A Teg oTeer foar
ATATIETH

145/1

102

145

FO/raTE T

0.01

AT ATt
AT gy Areft
ST @ T
LGEIGEEIn]

145/3

103

145

F/AmaT T

0.002

e @ 7=
THSTAETT
145/10

104

145

FO/TaTE T

0.005

TETS Ot
qrerTteg AreT
REEIRIG]
SrReieg oATeft
TroTer foar
e

145/2/1/1/1

105

146

F/AmaT T

0.004

Frefrery foar
TATTH ey T
[EZIGRRGIRITIESE:]
146/10

106

146

FiO/raTe T

0.002

TIRTr SiS[e foar
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LCEUERE L)

146/16/1

107 ||146

FiO/TaTE T

0.005

EIEREIR I
REIEECREF
146/3

108 |[146

ElRIE IR

0.002

GIRE LI AR
REIEE

146/26

109 ||146

FiO/TaTE T

0.003

CHEIERIE]
T AT
146/27

110 ||146

F/AmaT T

0.004

ATATH G AT G
IECIRRIRE
TATETS HHEATATS
TS AT
AT

146/5

111 ||146

FO/araTE T

0.003

ECURGININEISED
T g o
WEE:IN
146/24

112 ||148

0.01

HETTIT 5T
TTHTT TTET

113 ||183

F=nF i @A

0.2651

GEICERCIN
ECIKS

114 ||184

0.0363

HETTIT 5T

115 ||185

4.6862

116 (|248/1

0.002

wrferere o
ISRIEIEAEE]
248/1/1

117 ||253/1,2,3

0.0002

stas AT foar

qg
253/2

118 ||253/1,2,3

0.0001

et fudr
STLHRTIHATS
ERERICREE
FTLHRTIHTS
253/1
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119

253/1,2,3

IREil

Eikl

0.0001

TaTAe fodar
STLHRTIHTS
ERERICBEE
STLHRTIHTS
253/3

120

254

0.0002

oI FHTE foar

Loleg pHTL

121

267

0.0009

TaTae foar
267/2/2

122

268

0.0009

AAaFATE AT
Fofterrer T

123

269/1,2,3,4

RGBS ITAIEEIRY!

0.001

HETTIT TT5T
TTFTT TTET

124

282

0.0001

AT foar
TETTETE
282/11

125

282

0.0001

FAATS I
TTLTAHT AT
NEIEEFUEIDI
gfa frer fesaat
282/3

126

293

T /SATAETT A/ ATATEH T

0.0004

EEIGEIEEEN
AT oreft
T ATRTATTETE
FAAT i AT
e Tarer foar
TTTOTIETE
293/2

127

293

IR/ IECURETEI IR

0.0005

S TaT TTolvs

FHTL
293/5/1

128

293

IR/ IECURETEI IR

0.0004

gt foar
qATHIT TTA AT
EUEIGIEERREGI
BLEEE

293/6/1

129

204

0.6245

HETTRT 15T
FLHTL LTEAT

130

37

0.0009

TE STAHE et
IGIERESSGEC]
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131 |38

0.01

132 |7

1
.

0.002

133 |(8/1

1
.

0.012

8/1/1/1

134 ||8/2

1
E

0.0039

ST I FALST
e R e

135 ||9

7
E

0.01

gy AT astt
T AT e
e foar wrefier
REUEIEEI
JHLTHT A 49T

T Forer
foar wrefiere
EERICRAEEL
v aw foar
=g

Total

22.6726

[*T. /. CE-ROBPL/30010/73/23-24/3D]
g srHaET, e

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

NOTIFICATION
New Delhi, the 10th July, 2026

S.0. 3787(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 930(E) Dated:19/02/2026 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intention to acquire the land specified in the Schedule
annexed to the said notification for construction of Toll Plaza Maintenance, management and operation of NH-34 in
the stretch of land from Km. 164+850 to Km. 176+500 in the district of DAMOH in the state of MADHYA

PRADESH

And whereas the substance of the said notification has been published in “Hitavada Daily” dated 02/03/2026
, “Sagar Dinkar Daily” dated 02/03/2026 ; under sub-section (3) of section 3A of the said Act;
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And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH-34 in the stretch of
land from Km. 164+850 to Km. 176+500 in the district of DAMOH in the state of MADHYA PRADESH

State: MADHYA PRADESH |District: DAMOH

SI. |[Survey/Plo Type of Land Nature of Land Area Name of Land
No|| t Number (in|| Owner/Interested
Hectares Person
)

DL 2 3 | Ls | 6

|Taluk: Damoh

|Village: Parasai

1 |80 Government Road 0.4701|[Madhya Pradesh
Government

2 |182/1 Government Charnoi 0.1137|[Madhya Pradesh
Government

3 1(82/3 Private Agriculture 0.02||Panchu S/O Buche
82/3

4 |82/4 Private Agriculture 0.0285|[Sukhnand S/O
Bhagirath Ghansu S/O
Bhagirath , Dayaram
S/O Bhagirath
82/4

5 (|84 Government Road 1.8509(|Madhya Pradesh
Government

[6 s |[Private |[agriculture [ 0.03|[Brijlal, /0 Gajai,

7 1186 Government Charnoi 0.0047|[Madhya Pradesh
Government

8 (|94 Government Road 0.0135|[Madhya Pradesh
Government

o s |[Private |[agriculture [ 0.03|[Brijlal, /0 Gajai,

[Village: Mara Sukhi

10 |[141 Private Agriculture 0.01|{Uma Bai widow Bhole

Sharma Satish S/O
Bhole Sharma Manoj
S/O Bhole Sharma
Manish S/O Bhole
Sharma,

141/1
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15

? 141 Private

Agriculture

0.0034

Uma Bai widow Bhole
Sharma Satish S/O
Bhole Sharma Manoj
S/O Bhole Sharma
Manish S/O Bhole

Sharma,
141/2/1

12 ||1157/1/1/1  ||Private

Agriculture

0.0025

Veeran Singh, S/O
Jawahar Singh

13 ||157/1/1/2  ||Private

Agriculture

0.002

Anuj S/O Ajaypal
Singh Kapil S/O Ashok
Khatik Kapil Khatik
S/O Ashok Khatik

14 ||157/1/1/3 ||Private

Agriculture

0.002

Anuj S/O Ajaypal
Singh Kapil S/O Ashok
Khatik Kapil Khatik
S/O Ashok Khatik

15 1{157/2 Private

Agriculture

0.025

Paramjeet Kaur S/O
Igbal Singh

16 |[157/3 Private

Agriculture

0.005

Gulabchand S/O
Hariprasad Gupta
Abhay S/O Lalchand
Asati

17 ||157/4 Private

Agriculture

0.005

Abhay S/O Lalchand
Asati Gulabchand S/O
Hariprasad Gupta

18 ||1175/1 Private

Agriculture

0.0242

Todal Singh S/O
Dharam Singh

19 ||1175/3 Private

Agriculture

0.0071

Suresh Kumar S/O
Budhamal Lalwani

20 [[181 Government

Agriculture

0.0027

Madhya Pradesh
Government

21 (/182 Private

Agriculture

0.01

Jaswantsingh,Dhruvsin
gh S/O Jahar Singh
Munabai,Geetabai D/O
Jahar Singh, Puran
Singh S/O Daryav
Singh, Madan Singh
S/O Daryav Singh,
Bhujbal Singh S/O
Daryav Singh, Joginder
Singh S/O Daryav
Singh, Bhagat Singh
S/O Daryav Singh

22 1(183 Government

Agriculture

2.3349

Madhya Pradesh
Government

|Village: Sukhi Pipariya

| |Private

23 1011

||Agriculmre

0.03|[Rashmi W/O Rajesh

24 (110172 Private

Agriculture/Commercial

0.0054

Karan Singh S/O
Gandharv Singh
101/2/2

102/3 Private

Agriculture

0.06

Vishal S/O Ramnath
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266

Government

Rasta

Madhya Pradesh
Government

67

| |Private

|Agriculture

|Seema W/O Sandeep

NSNS [N}
[l | IEN [o)}

268

Private

Agriculture

Harinarayan S/O
Parasram
268/1

273

N
O

Government

Road

Madhya Pradesh
Government

|Village: Umari

30 |[109/1

Private

Agriculture

Dayaram S/O
Gaurishankar
109/1/1

31 (112

Private

Agriculture/Commercial

Krishnakumar S/O
Ghanshyam Patel
Harischandra S/O
Ghanshyam Patel
Manisha D/O
Ghanshyam Patel
Sharda Rani W/O
Ghanshyam Patel
112/2

32 (113

Private

Agriculture/Commercial

Krishnakumar S/O
Ghanshyam Patel
Harischandra S/O
Ghanshyam Patel
Manisha D/O
Ghanshyam Patel
Sharda Rani W/O
Ghanshyam Patel
113/2

114

|Private

|Agriculture

|Jamna S/O Har Prasad

W || W
FAN | OS]

136

Common (Private/Governme
nt)

Agriculture

Devaki Nandan S/O
Baliram Shritami
136/1/2

W
(9]

139

Private

Agriculture

Baliram S/O Jwala
Prasad
139/1

(%)
(@)}

139

Private

Agriculture

Brajesh Pathak S/O
Harishankar Pathak
Pramod S/O Govind
Pathak Sachin S/O
Haridatta Pathak
139/2

37 |(140

Private

Agriculture

Lachhiram S/O
Paramlal
140/1/1

38 |(190

Government

Agriculture

Madhya Pradesh
Government

39 ({191

Government

Agriculture

Madhya Pradesh
Government

40 ({192

Common (Private/Governme
nt)

Agriculture

Government of Madhya
Pradesh, Madhya
Pradesh Education
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Department
192/1

193

Government

Agriculture

0.0024

Madhya Pradesh
Government

194

Private

Agriculture

0.0086

Temple Shri Devi
Janaki Ramanji
Muhattamkar Mahesh
S/O Dhaniram Mishra

258

Government

Agriculture

0.0016

Madhya Pradesh
Government

263

Government

Agriculture

0.0051

Madhya Pradesh
Government

264

Government

Agriculture

0.03

Madhya Pradesh
Government

265

Government

Agriculture

0.004

Madhya Pradesh
Government

29

Private

Agriculture

0.001

Saurabh S/O Govind
Prasad Mayank minor
S/O Madan Dubey
Ayush minor S/O
Madan Dubey

29/2

71

Private

Agriculture

0.0027

Dharamdas S/O
Dayaram

75

Private

Agriculture

0.0042

Arpana Agarwal W/O
Laxmi Narayan,

76

Private

Agriculture

0.0047

Rameshwar Prasad S/O
Lakshmi Prasad
76/1

77

Government

Agriculture

3.3544

Madhya Pradesh
Government

85

Private

Agriculture

0.005

Shivendra Singh S/O
Narayan Singh Rajput
85/3

85

Private

Agriculture

0.015

Sandeep Singh S/O
Sahav Singh
85/2

85

Private

Agriculture

0.005

Raghavendra S/O
Laxman Singh
85/1

86

Private

Agriculture

0.012

Sandeep Singh S/O
Sahav Singh
86/2/2

86

Private

Agriculture

0.006

Raghavendra S/O
Laxman Singh
86/1

86

Private

Agriculture

0.005

Shivendra Singh S/O
Narayan Singh Rajput
86/2/1

87

Private

Agriculture

0.005

Dharam Singh S/O
Prahlad Singh
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93/1

Private

Agriculture

0.01

Mansingh S/O
Dharamsingh

93/2

Private

Agriculture

0.01

Todal Singh S/O
Dharam Singh

94

Common (Private/Governme
nt)

Agriculture

0.008

Todal Singh S/O
Dharam Singh
94/4

94

Common (Private/Governme
nt)

Agriculture

0.008

Khailina D/O-in-law
Moolchand Trust
Damoh Secretary

Devicharan Agarwal
94/5

94

Common (Private/Governme
nt)

Agriculture

0.008

Khailina D/O-in-law
Moolchand Trust
Damoh Secretary

Devicharan Agarwal
94/3

94

Common (Private/Governme
nt)

Agriculture

0.006

Khailina D/O-in-law
Moolchand Trust
Damoh Secretary
Devicharan Agarwal
94/1

Village: Hinnai

65 |

[*)
(@)}

|| D
0 || 3

100

Private

Agriculture

0.0059

Munna S/O Gorelal /
Nanna,
100/2

103

Private

Agriculture

0.0019

Uttam,
chandrabhan,komal S/O
Parasram

103/2

l104/1

|Private

||Agriculture

0.0025

|Hiralal S/O Babulal

104/4

Private

Agriculture

0.0008

Ghanshyam (S/O)
(Babulal) Harinarayan
(S/0) Babulal Hiralal
(S/0) Babulal Har
Prasad (S/O) Babulal
Damodar (S/O) Babulal

105

Private

Agriculture

0.0009

Rajesh Asati S/O
Kaushal Prasad Asati
105/1

105

Private

Agriculture

0.0003

Rajesh Asati S/O
Kaushal Prasad Asati
105/2

106/3

Private

Agriculture

0.0018

Jhallu S/O Bhagwandas
Shankarlal S/O
Bhagwandas Rajesh
S/O Kaushal Prasad
Asati Asharani W/O
Jamuna Patel

106/3

164/1

Private

Agriculture

0.01

tararani W/O lalchand
164/1/1

164/2

Private

Agriculture/Commercial

0.0004

Wasim Ahmed S/O
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Mohammad Yusuf
Ahmed
164/2/1

74 (1189

Government

Agriculture

3.7898

Madhya Pradesh
Government

75 {208

Government

Agriculture

0.0049

Madhya Pradesh
Government

76 {209

Government

Agriculture

0.0231

Madhya Pradesh
Government

77 {265

Private

Agriculture

0.002

Jitendra Soni S/O
Shankarlal Soni
265/3

78 1[266

Private

Agriculture

0.0028

Laxman S/O Mannulal,
266/1

79 ||64

Government

Agriculture

0.0026

Madhya Pradesh
Government

80 (|97/2

Private

Agriculture

0.012

Munna S/O Gorelal
alias Nanna
97/4

81 1(97/3

Private

Agriculture

0.01

Paramlal S/O Mohanlal,
Murarilal S/O Mohanlal
,Chandrabhan S/O
Mohanlal

82 1(98/2

Private

Agriculture

0.01

Ramnath S/O Gorelal /
Nanna
98/2/1

83 1199

Private

Agriculture

0.015

Ramnath S/O Gorelal /
Nanna

|Village: Mahua Kheda

84 |0

| |Private

”Agriculture

| 0.002||Ramsevak S/O Lalaji |

85 106

Private

Agriculture

0.0043

Ganga Ram S/O
Ajuddhi,

86 |[107

|Private

||Agriculture

| 00116

|Geeta W/O Jawahar

87 108

Private

Agriculture/Commercial

0.0036

Manak S/O Zorawar
Patel,
108/1

88 108

Private

Agriculture/Commercial

0.0035

Laxmikant minor S/O
Radheshyam, guardian
Shobharani, W/O
Tikaram, Devlal /
Hetram minor S/O
Tikaram, guardian
mother Shobharani,
108/2

89 109/1,2,3

Private

Agriculture

0.005

,Rupesh S/O Dipendra
Ghagat
109/4

90 109/1,2,3

Private

Agriculture

0.0436

Sukhlal S/O
Ramprasad, Hetraj S/O
Ramprasad, Mahesh
S/O Ramprasad,
Nandlal S/O
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Ramprasad,
Jugalkishore S/O
Ramprasad, Phulrani
widow Ramprasad,
Shivani W/O Shahil
Asati, Mrs. Sudha W/O
Dinesh Asati

109/1/1/1

91

115/1,2

Private

Agriculture/Krishi Bhinn Aashay

0.0046

Naresh S/O Nandram
115/1

92

115/1,2

Private

Agriculture/Krishi Bhinn Aashay

0.018

Rajendra Kumar Son
Shankarlal Rai
115/2

93

116/1

Private

Agriculture

0.001

Suresh Leeladhar S/O
Bhalu, Kasturi widow
Bhalu, Manak S/O
Babulal ,Rekha D/O
Rajnikanth

116/1/1/1

94

116/2

Private

Agriculture

0.001

Rajendra Prasad
Ahirwar S/O
Govardhan Ahirwar,
Rajaprasad Ahirwar
S/O Govardhan
Ahirwar

95

140

Government

Dhaas

0.0701

Madhya Pradesh State
Government Ghass

96

145

Private

Agriculture/Residential

0.003

Veeran Singh S/O
Amarnathsingh Lodhi
145/4

97

145

Private

Agriculture/Residential

0.003

Dindayal S/O
Virendrasingh Lodhi
145/5/2

98

145

Private

Agriculture/Residential

0.004

Ramcharan S/O
Asharam,
145/7

99

145

Private

Agriculture/Residential

0.03

Rajkumar Gupta S/O
Mahadevprasad Gupta
145/2/1/2

100

145

Private

Agriculture/Residential

0.004

Raja minor S/O Lakkhu
,Bhaiyan S/O Guddi,
Guardian Lakkhu
Ramcharan S/O
Asharam

145/6

101

145

Private

Agriculture/Residential

0.004

Shivsingh S/O
Amarnath Ramswaroop
Manojsingh minor S/O
Jeevansingh S/O
Shivprasad Thakurdin
S/0O Karansingh Anesh
S/O Bhagwandas

145/1

102

145

Private

Agriculture/Residential

0.01

Narayansingh Lodhi
S/0O Kodusingh Lodhi
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Jilani khan S/O
Ramjankhan
145/3

103

145

Private

Agriculture/Residential

0.002

Mr. Khan S/O
Ramjankhan
145/10

104

145

Private

Agriculture/Residential

0.005

Medabai W/O
Sureshsingh Lodhi
Suhala W/O
Shankarsingh Lodhi
Gopal S/O
Shankarsingh
145/2/1/1/1

105

146

Private

Agriculture/Residential

0.004

Kashiram S/O
Gangaram Lodhi
Ramkishn S/O
Gangaram
146/10

106

146

Private

Agriculture/Residential

0.002

Nargish Anjum S/O
Mubhsavir Anjum
146/16/1

107

146

Private

Agriculture/Residential

0.005

Gulabrani W/O
Rankishunsingh
146/3

108

146

Private

Agriculture/Residential

0.002

Narayansingh S/O
Ramsingh
146/26

109

146

Private

Agriculture/Residential

0.003

Medabai W/O
Parshottamlal
146/27

110

146

Private

Agriculture/Residential

0.004

Lalsingh Prakashsingh
S/o Dhaniram devibai
Mamtabai Laxmibai
D/O Dhaniram

146/5

111

146

Private

Agriculture/Residential

0.003

Bahadursingh S/O
Jaggusingh Murari S/o
Gokalsingh

146/24

112

148

Government

Raasta

0.01

Madhya Pradesh State
Government Road

113

183

Private

Industrial and Mining

0.2651

Director Industries
Department

114

184

Government

Dhaas

0.0363

Madhya Pradesh State
Government Grass

115

185

Government

Raasta

4.6862

Madhya Pradesh State
Government Road

116

248/1

Private

Agriculture

0.002

Abhishek S/O Rajnikant
Jain.
248/1/1

117

253/1,2,3

Private

Agriculture

0.0002

Arvindra Kumar S/O
Prabhudayal
253/2
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118

253/1,2,3

Private

Agriculture

0.0001

Sadanand S/O
Dwarkaprasad
Ghanshyam S/O
Dwarkaprasad,
253/1

119

253/1,2,3

Private

Agriculture

0.0001

Sadanand S/O
Dwarkaprasad
Ghanshyam S/O
Dwarkaprasad,
253/3

120

254

Private

Residential

0.0002

Pushpendra Kumar S/O
Rajendra Kuma,

121

267

Private

Commercial

0.0009

Sadanand S/O
Dwarkaprasad
267/2/2

122

268

Private

Raasta

0.0009

Anilkumar S/O
Banshilal Arora

123

269/1,2,3
4

Common (Private/Governme
nt)

Padti

0.001

Madhya Pradesh State
Government Rasta

124

282

Private

Residential

0.0001

Pooranlal S/O
Bhagwandas
282/11

125

282

Private

Residential

0.0001

Phulbai / Radharani
W/O Gulabchand,
Meena W/O Kishan
282/3

126

293

Private

Agriculture/Commercial/Residen
tial

0.0004

Draupadi Bai,widow
Narayan Prasad; Shashi
D/O Narayan Prasad,
Archana W/O Narayan
Yadav; Satish S/O
Narayan Prasad

293/2

127

293

Private

Agriculture/Commercial/Residen
tial

0.0005

Atul S/O Rajendra
kumar
293/5/1

128

293

Private

Agriculture/Commercial/Residen
tial

0.0004

Shree Hari S/O
Bhuwanbhushan
Jagjeetsingh S/O
Nemprkash
293/6/1

129

294

Government

Raasta

0.6245

Madhya Pradesh State
Government Road

130

37

Private

Agriculture

0.0009

M/s Diamond Factory
Senior General
Manager Narsinghgarh

131

38

Private

Agriculture

0.01

Kashiram S/O
Gangaram Lodhi

132

Private

Agriculture

0.002

Ajit Kaur W/O Manjeet
Singh,

133

8/1

Private

Agriculture

0.012

Tahir S/O Gulab Khan,
Fahim S/O Gulab ,
Salim S/O Gulab,
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Mahmud S/O Gulab
Amjad S/O Gulab
Ruksana / Tabassum

D/O Gulab
8/1/1/1

134 ||8/2 Private Agriculture 0.0039||Ajit Kaur Saluja W/O
Bhupendra Singh

135 ||9 Private Agriculture 0.01||Parshottam S/O Teji
Rekha D/O Kashiram
,Karan S/O Kashiram
widow Teji Premrani
widow Kashiram,
Brijesh S/O Kashiram
,Baijnath S/O Harisingh
,Darai S/O Lachchu

Total|| 22.6726||
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